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GOVERNI"'ENl OF JAl\WtU f..J lD 1\I<.SHfviJ P-
Fil~J:U.fCE DEP.h.RTI.t.Ef~l 

Civii ·Secretariat. :Jammu /Sri nagar 

Notification, 

Jammu, the \\ \\;., January, 2018. -

SRO \ ~ • - ln exercise of the powers conferred by proviso to 
section 124 of the constitution of Jammu and Kashmir, the Governor 
hereby makes the following amendment in the Jammu and Kashmir Civil 
Service Regulation -Vol-II; namely:-

sub-rule (j) of rule 5 of Schedule XXIII of Jammu and Kashmir Ovil 
Service Regulations, 1956 Vol-II shall be substituted by the following:-

"Deduction towards G.P. Fund contribution from the Government 
Servants joining service on or after 01.01.2010, who are on New 
Pension Scheme, shall be allQwed on voluntary basis. lt shall be 
compulsory for the employees to have G.P. Fund accounts with 
assigned G.P. fund numbers. However, regufar monthfy subscription 
to the fund shall not be compulsory for employees on New Pension 
Scheme." 

By order of the Government of Jammu and Kashmir. 

Sd/-
(Navin K. Chaudhary), IAS, 

Pnndpal Secretary to Government, 
Finance Department. 

No:-A/152 (51)-II- 5~ Dated H .01.2018 
Copy to the:-

- ---- 1. Advocate General J&K High Court Sri nagar/Jammu. 
2. All Financial Commissioners. 
3, Principal Accountant General, J&K Stinagar/Jammu. 
4. All Principal Secretaries to Government. 
s. Principal Secretary to Hon'ble Chief Minister • 
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t. t:'rt;-,:;p:,t Sc r ri~r)· t Ji'"~·. L.t G~ .. t• 
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~- ?11 (!'.\p<~l fi.(;;Sicw\ C0mm\S'S1011r:1 , ~ P'n1 h111 fla-j f<.o~\d, ~; :_.. Dc-.n . 
10. Dlvisio:1at Cor'nmfssi~ner 1-nshrr.I>/Ji>mf•lu. 
11 . Commrsstoner o: Vigilance, J&l~ Srinagar/Ja'i1mu. 
12. Principal Secretary to Chief ju$tl,ce J&K High Coun ~·inagarf.JCir:nmu . 
13. Registrar General, J&K High Court Srinagar/Jammu. 
14. Director Genera~ f'unds_ OrgamzationJ&K 
15. Director General Accounts & Treasuries, J&K. 
16. Director Information J&K. 
17. Director Audit & Inspecti ons. 
18. Director Budget :J&K. 
19 •. AJI Head of Departments /Managmg Directors/Chief E>:ecu'Ove of State PSU's/Autonomous Bodies. 
20. Secretary J&K Public Service commission J&K. . _ ~ _ __ -· 
21. All District-Devel opment Commissioners. 
22. Secretary J&K Legislative Assembly/Legislative Coundl. 
23. Director Fmance, Principal Northern Zonal Accountancy Tralnlng Institute Jammu/Sri nagar. 
24. Director Accounts & Treasuries Srinagar/)ammu. 
25. All Director Fmance/Anandal Advisors & CAO's. 
26. Joint Director Funds Organization Srlnagarpammu. 
27. All Treasury Officers, 
28. General Manager, Government Press for publlcat!on In Government Gazette. 
29. Director local Fund Audit and Pensions, J&K. 
30. Pvt Secretary to Chief Secretary. . 
31. Pvt. Secretary to Hon'ble Mlnlsters/ Hon'ble Ministers of State for information of the Hon'ble 

Ministers. 
32. All officers/Section officers of Finance Department 
33. President Non-Gazetted Emploiees Unlon Ovil Secretary Srlnagar/)ammu. 
34. I/c Website, FD. (www!jandkfinance.nic.ln). 
35. I/c Website, GAD (www.jkgad.nic.ln). 
36. Government order file (W2scs). 

• 

__ .. _ . 

r\cn '"\\ (~. 'R. And bi), 
Director (Codes), 

Finance Department. 


